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ARPPLICATION NO.

W.P, NO,

Applicant(s)

Shri K, Shanmugham & 2 Ors

To

1.

2.

3.

Shri K, Shanmughem

‘Carriage & Wagon Khalasi

Broad Guage
Southarn Reilway
Bangalore City

Shri K.P, Gopalan
Carriage % Wagon Khalasi
Meter Guage .
Southern Railway
Bangalore City.

Shri P,N, Verghese
Carriage & Wagon Khalesi

- Broad Guage
. Bangalore City

Subject H

832 to 834

Commercial Complex (BDA)
Indiranagar N
Bangalore -~ 560 038

oeted + 18 AUG1988

_[88(F)

/

S

Respondent(s)

V/e  The Divisional Personnel Dfficer,
Southern Railuway, Bangslcre -

4.

S.

6.

SENDINGVCDPIES OF ORDER PASSED BY THE-BENCH

Shri M. Rejhavendra Achar
Advocate _
1074-1075, Banashankari I Stege
Sreenivasanagar II Phase
Bangalore -~ 560 050

The Divisional Personnel Officer
Southern Railuay . » .
Bangslore Divisiop g
Bangalore - 560 023-

Shri M. Sreerangaish

Reilway Advocate ,
3, S.P. Building, 10th Cross
Cubbonpet Mein Road

Bangelore - 560 002

Please find enclosed herewith the copy of ORbERYSRﬂX/XNXERlNXSREEH
passed by this Tribunal in the above said application(s) on

N~ |

-
Encl

8 % o

¢ Rs above

) (?C,

« 16-8-88
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g In the

Central Administrative

® Tribunal Bangalore Bench,
Bangalore -

‘K. Shanmugham & 2 Ors

M, Raghavendra Achar

i

. g!S'
Order Sheet (contd)

832 to 834/88

The Divisional Parsonnsl Officer,

Southern Rly, Bangslore
M. Sreerangeiah

Date Office Notes

Orders of Tribunal

=16 45498

.

A

p . N )
Je%ﬂv\%ﬁsmm (JD‘-’W?;%'

& CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE

/

0ORDER

Applicants by Shri M.R.Achar.
Respondents by Shri M.Sreerangaiah.

l : Shri Achar very rightly and

fairly wbmits that these applications

do not survive in view of the orders
us in the connected cases, and

2286y
! M‘t&these applications may be
| “Fe /is not %resaiy.
- %b 1ssmn of
Shri Achar and r appllcatmns

as not pressed.
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(P.SRINIVASAN )
3 MEMBER(A)
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(K.S.PUTTASTAMY )
VICE CHAIRMAN
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RPPLICATION NO,

832 to 834

e

Commercial Complex (BDA)
Indiranagar
Bangalore -~ 560 038

Dated 1 48 .AUG.‘\QBB:

/88(F)
/
. wo po NO. j
Applicant(s) S Respondent(s) . - ° S
Shri K. Shanmugham & 2 Ors V/e  The Divisional Perscnnel Officer,
Te 4 ' Southern Railway, Bangalore
o}
1. Shri K Sﬁanmugham | 4, Shrim, Rabhavendra Achar
' 5 - , Advocats
gizgzagia;ewagon Khateed 1074-1075, Banashankari I Staga
Southern Railuway Sreenivasanegar II Phase
Bangalore City o Bangalore - 560 050
é‘. Shri K.P, .cbpalan | ‘ S. The Divisional Perscnnsl Officer
- & .
Carriage % Wagon Khalasi Southarn Reilway .
Meter Guage Bangslore Oivision

Southern Railuway
Bangalore City. ‘G
Shri P,N, Verghsse »
Carriage & Wagon Khalasi

- Broad Guage
. Bangalore City

passed by this Tribunal in the above said application(s) on

Encl

Subject :

Bangalore - 560 023-

Shri M. Sreerangaish

Raeilway Advocate

3, S.P. Building, 10th Cross
Cubbenpet Main Road
Bangalore - 560 002

SENDING COPIES OF ORDER PASSED BY THE_BENCH

Please find enclosed herewith the copy of ORDER/SRAX/INRERZMXSRBEN

¢ Rs above

. 16-8-886
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e’y . In the Central Administrative
»y - Tribunal Bangalore Bench,
Bangalore

832 to 834/88

V/e The Divisicnel Personnel Officer,
Order Sheet (contd) gouthern Rly, Bangelore

A" .(
‘K. Shanmugham & 2 Ors

M, Raghavendra Achar M, Sreerangeiah
Date Oftice Notes ) Orders of Tribunal’
16,5.88

e v s > o som————rrm . st ¥ T &2

‘ORDER

TRUE COPY . ' Applicants by Shri M.R.Achar.

Respondents by Shri M, Sreerancaiah. L

} Shri Achar very rightly and
fairly submits that these applications
do not survive in view of the orders

' Ead by, us in the connected cases, and
,%&}hese applications my be
1 /?s not %res%e/d.

e adwmitthi g;';ssioh of
Shri Achar and ré&j applications
74

sub
e
as not pressed. " Cobl;
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(K.S.PUTTAGEAMY )2l Yo (P.SRINIVATAI.
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